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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HEADQUARTERS)
TIS HAZARI COURT: DELHI

No.fi3‘/2 ~ 869*‘ JOTP/Gaz./2023 Dated, Delhi the
“T \iDll 0\3%

As directed copy of letter bearing No. DJA/Trg/2023/Batch-XIV/1753/2023/5215
dated 06"‘ November, 2023 received through e-mail from the Ld. Director (Academics),
Chairperson (Officiating), Delhi Judicial Academy, Dwarka, New Delhi, forwarded for
information and necessary action to :-

1. Ms. Vandana, Additional District Judge, Central, Tis Hazari Court, Delhi.
2. The PS to Ld. Principal District & Sessions Judge (HQs), Delhi.
3. T ranch In-charge, Facilitatior/Centre, Tis Hazari Court, Delhi.
4. The Website Committee,E)@;'lQ1/Hindi, Tis Hazari Court, Delhi.
5. The Branch In charge, Care Taking Branch, Tis Hazari Courts, Delhi.

elm»( er Bedi)
District Judge (Commercial Court)

“ Officer In-charge Judicial Branch, Central
for Principal District & Sessions Judge(HQs)

Tis Hazari Court, Delhi.
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6"‘ November. 2023/"/*\*’_T")

To. ,4 / D

/\. The Principal District & Sessions Judge (HQs), Central, THC.
2. The Principal District & Sessions Judge. West, Tl-l(.‘.
n ‘i"l~.c Principal District 8; Scssions Judge. Shahdara. KKD.
4. llic l‘rincip:tl District 8; Sessions Juclge. Noith-East. KKD.

Sub; Court Attachment of Newly Promoted DI-IJS Officers in District Courts w.e.f.
07"‘ November. 2023 to 23"‘ December. 2023.

Respected Sir .\*i£1dLll'l‘l.

ln continuation to letter dated 01*‘ No\-ember, 2023 of this Academy. on the cited
stihjcci. it is to inform that Mr. Puncet Pahwa. Trainee DHJS Officer was attached with
.\»ir. Kumar Rajzit. ASJ (POCSO). West. Tis Hazari w.e.f. 07"‘ to 24"‘ November. 2023, Ms.
\/tintlana. ADJ. Central. Tis Hazari w.e.f. 25”‘ November. 2023 to 09"‘ December, 2023 and
\i\. j\fl~.av;ili Shanna. ASJ, West. Tis Hazari wet. 11"‘ December. 2023 to 23'“ December,
34123. iit;i\\c\'L‘l‘. in view eta motliiiczition. the court attachment schedule of1\/lr. Puneet Pahwa,
‘ i1i§:it'c l;)l‘lJ."\.' Ot'iiccr has been modified as under‘:-

0

S.."~'. = Name ofDHJS Name of Mentor Judicial Date of Attachment
Offiw i Officer '

. _:_ l
l ' i\/ll". Puneet Pahwa Mr. Dheeraj Moi‘, ASJ (POCSO) 07"‘ to 24'“ November, 2023

Shahdara. KK_D 7
‘ Ms. Menu Veclwan. ADJ, North 25"’ November to

KKD 00”‘ December, 2023 -__.....__..___.l
i_;\/ll‘. Pulastya Prainaehala.i AISJT, iillm_tT> 23“ December, 2023

. §\Toi1l1 East. KKD
I»
I
.

l‘hc i\'iClllOl' J utlicit-ll Officers be requested to interact and suitably guide the Trainee
.ludicial Oiiicer about the issues and challenges faced in the respective jurisdiction.

ll‘ the Mentor J uclicial Officer with whom the Trainee Dl~-US Officer has been attached,

hupp0I1S to be on leave or is unavailable due to any administrative/zmcillaiy reason, the Trainee
t.)t'ficer may kindly be attached with the Link Officer/another Judicial Officer of similar
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_iurisdiction in your tlistrict. In case the Mentor Judicial Officer is trar1st‘crrcd. the Trainee

Otticcr may be zittaclicti u ith the SLICCCSSUI‘ Judicial Officer. ln such an eventuality. copy ofthc
order oliattachmcnt niay l\li'l(ii}' be sent to the Academy For inlbnnation and record.

Yours l'aithl'ull_v.

it l, Q’ Cj/\_r\/*‘Q‘|/‘0AAh/
(Dr. 2-\diti Chnudhai'_\=l

With regards.

/;'//t.'/.. .-ls abut t»-

DJA/Trg /2023. Baicli-Xl\~" l 75.1.2023: 0"‘ Nth-@mi>ei-. 202.".

(Dr.  h0Udil&1‘y)

Copy for information to:
Nlr. Puneet Pahwa, Trainee Di-IJ S Officer.
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